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RESUME OF WORK DONE BY EIGHTH LOt[ SABHA DURING THE 

TWELFfH SESSIOS, NOVEMBER-DECEMBER, 1988 

J. DURATION OF SESSION 

Date of commencement 2nd November, 1988 

Date of adjournment ~ ~ 

Date of prorogation 

Total number of days of Session 

NUmber of days of littin,s 

Number of hours of littings 

*16th December, 1988 

5th January, 1989 

45 days 

24 days 

155 hoUR and 25 minutes 

-The eeasion wu orlaiDaJly scheduled 10 conclude OD Wednesday. the 7th 

December, 1988. 
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SUMMARY 

J. Bills pendia. at the end of SJeveot" 
Sessloa 2" 
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7. BIIII ~ from the Rliister 
of Pendlna Bills 4 
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6. DIVISIONS 

No. of DivJlloDl beld 14 
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8. ~  OF ABSENCE 

SI. Name or Member Period ror which Dale when 
No. leave .raDted leave .raDted 

I. Shrl Ganaadhar S. Kuchan 171h August to "I 
23rd August and I 
29th August to I 
Sih September, I 
1988. I 

I 
2. Sheimati Vijayanthimala 2 nd November to , 

Ball 4th Nov"mber and >- 7 th December. 
I Sth November to I .988 
28th November, I 
1988. I 

I 
3, Sheimati Akbar Jaban 7 nd November to I 

Abdullah 4 th November and I 
I Sth November to I 
7th December. 1 
1988, J 

21 
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1 J. PAPERS LAID ON THE TABLE 

(a) By Gowrnment 

(b) By Private Member 

25 

1061 

3 



Brief subject 

12. PERSONAL EXPLANATION UNDER RULE 357 

Name of Member who 
made tbe Personal 
ezplanation 

Date TIme Tabll 

------_. __ ._._- -_. __ ._-_ .. _----------

Rea.rdJq certain Shri B. Shankaranand 
remarb made about 
bJm durinl dillCUllion 
UDder R. 193 011 

1'.11.1988. --_. --_._---_ .. -

26 

15.11.1988 

H.M. 
0-10 



I3. PETITION 

PreMltod by Member 
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IS. QUESTIONS 

co Sltur«/ Questions 
(a) Number of Questions put down in Question Lisll for 

answers. 

(b) Number of Questions orally answered. 

(if) Slrort Notice QlMsllons 

(a) Number of Questions put down in Short No:ice 
Question Lim. 

(b) Number or Short Notice Questions orally answered. 

(iii) Unltarr,d Que$tlons 

Number of Questions for wbich written answers ~  laid 
'ncludiol those put down for oral aoswels bul not reacl.ed for 
oral answers. 

• Includes 9 Starred Questions transferred from one Mini.try to another • 

•• Includel S9 Unstarred Questions postponed/deleted/transferred from one 
Mini.try 10 another. 
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128 

Nil 

Nil 
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II. SmlNOS OF LOk SABRA 

SI. 
No. 

Subject 

J. Cancellation oflittina on 
Monday. the 14tb No.emller, 
1988. 

*2. Fiutlon of littillli from 
12.12.1988 to 16.12.1988 

Dato on 
WbIchCfecldcd 

~  

7.12.U88 

nr c· !? [ 

Remarb 

Tbe House decided 
tba& .. account of 
,jlll 8Irtb Anmv-
edlry of 8br i 
Ja •• arlal Nehru, 
the .'ttiaa fiKed for 
.4da NovenJIlor, 
I til.. <:aDCOlled. 

Tho lpe4er Infor· 
med tbat Lot Sabba 
MiaI4 ~ 011 

the' fib December. I". and .It from 
12.12.1988 to 
ItS.12.I'aa for 
trIoiIdlon of 
OOYinidJent bult-

os d· dW "' 

• Lok Sabha wu Kboduled 10 adjourn 11M til. OD 7.12.1 P8S, 

35 



19. SPEAKER/DEPUTY SPEAlQ!R/CHAIRMAN 

AnDODDcemeal./OI»en.tl •• /ReI ..... m 

51. No. Subject 

•• Tribute paid 10 Sbrl G.V. 

, 2. 

,3, 

... 

5. 

Mavaamar. firlt Speater of 
, Lot Sabbs on bls birtb 
centauy. 

Apprccfative references to 
the watkin. of the Lot Sabba 
Secretariat on tho oc:cuJon 
of It. I?lamood Jubilee.· 

Reference to Portleth Anni· 
YeIlAly ~  tbe Universal dee-

~ ~ of Human Rilbta. 

Ilefereaee to tbe tr.,lc and 
larae scale losl of life and 
property outed by tbe dew· 
",illl 'earthquake In the 
Soviet Republic of Armenia 
on 7tb December, 1"1. 

Valedictory remarks on tbe 
conclusion of tbe Twelftb 
Sesalon 

.. 36 

By wbom 

Deputy Speaker 

Members/Spe.ler 

Speaker 

Speaker 

Speder 

Date 

2'.11.1988 

2.12.15188 

7.12.1911 

13.12.1988 

U.12.1998 



20. STATEMENTS 

(I) St.t ..... "'/Iald by Min"."" .... Rale 371 

51. Subject Name of Dato Time 
No. Ministcr taken 

I 2 3 .. , 
l. Two accidents involvio, Indian Shri Shivraj 2.11.1988 0 07 
Airlines and Vayudoot aireran V. Pam 
near Ahmedabad and Ouwahati 
Airport respectively on tbe IlItb 
October, J 988. 

2. Clearance ,iven to the pro- Shri J.,di.b 3.11,1'" 0 IS 
pose I of Mis. Punjab Ago. ·1,tl_ 
Industries Corporation for 
.ellin, up a joint venture in 
Punjab with Mis. Volta.·and 
In Collaboration with MIs. 
PEPLSICO. 

3. Developments in ~  Shrl Rajiv 4,11.1988 0 09 
Gandhi 

", Fire inc:fdent in the Mahul refi- Shri Brahm 1'.11."" 0 05 
nery of the Bharat Petroleum Dult 
Corpora tlon Limited on 9th 
November. U88. 

,. R ecopitlon of tbe newly Shrl P. V. ] 6.1 l.l!IB8 0 02 
formed State of P.lestioe. Naralimba 

- Rao 

6. Oovernment BUIlness for tbe Smt. Sheila 11.11.1'88 0 12 
commencina the 211t November Dibhit 
11188. 

7. ~  of Imported edible Shri Sukb 21.11.1 '88 0 04 
Oils to vanaspalt indus..." Ram 

8· Visit of Mr. Gorbachev, Oea- Shriv Rajlv 21.II.JU' 0 0 .. 
eral Secretary of the Central Oandhi 
Committee cf the CPSU and 
President of tbe Presidium of 
Supreme Soviet to India. 

• Prime Minister also I.id on the Table cepies of A,fCfD"Cllt bettleen tte Gc\e· 
rr ment of Republic of Jr.di. and the Governmrnt (f tl:e U .. ion of ~  iet 
Socialbt Republics on (i) EoonC'mic and Technical Croretataic'n frr ullin, up 
of Vlndhyachal Thermal POtier Stalien St.gOoJI (jj) aVOidance of double tua-
lion of III come, (iii) lon, term cooreratlon in tte oploralieD ltd use of 
outer space for po.ceful PUtpOSCI (iv) Censt11.:ct/cn of Duclesr ~  ftatiOn 
in India (v) Protocol cn Ecconomlc and T(chDical Cot'J:ctation in Po.er 
Project and (vi) joint Indo-SOYfet Summit ltatelDCDt. 

37 



I 2 

_. -
51. Provlnci.1 <:tuncll elcc:tionl in 
lhe North-Eastern Provi!ICC of 
Sri L .... 

10. Governmeot Business flJr the-
week coom.mellcing tbe 28 tb 
Novomber. I ~  

II. Sspionqe: J£:livitie. 01 ",P 
otDc:ial• of tbe P.ltiata .. 
Emba.y. 

J 2. Government Busiaeu for the 
week c:ommenc:iDl the ~ th 
December, 1918. 

S ,. ~ of .ft .t Nlld' ift 
C.mbay Basin of Gujarat. 

-, 
14. Report of the N.tional eoo.. 

miuion on Urbanisation subm-
itted to Government iD 
A\IIU8t, lUB. 

15. Damaaes due to cyc10n. i. &1M 
States of West Bengal. Orissa 
and th, Union Territory of 
Andamtn and Nlcobar '"iD''' 
and tbe rollef measures uncStr-
taken. 

··16. N.tion.1 florest Policy. 

17. Guwabati Hip Court Ord" foil 
the writ petition cbll1enaiol tbe 
President's Proclam.tion under 
.rticle 3S6 of the Constitution 
tn re'ation to the lla.. Qf 
Nap'ad • 

_ 3& .. 

3 

Sbri P. V. 
Nara.imb. b<," . 
Sbd, !I.K.L. 
Bhqar 

Shrl . P.V. 
Narlfimba 
8.ao 

8hri p.K, .... 
Bb.p, 

Shri Bralm 
Dutt 

.. 
Z2.IL19i' 

25.11,1 ~  

2.ll.1 ~  

6.12.1P" 

Smt. Mob.ioa 7.12, ,_ •• 
Kid.'i .' 

ShrlShyamLaI ~~  
Yadav 

Shrl Z.R. 
Ansari 

Shr; ~  

SI. 

o 97 

o 10 

~ 09 

II 81 

e 07 

I) 08 

, 05 

" 04 

•• MiDllter also laid on tbe Table a CQP, of 8..lo'ution enuDciatln, tbe tCviled 
National Fomt PoUey, 



(ll) Matten U'" R. 371 

Polltlolt r.,GrdI", receipt of repl., from MIIII,t.r CtlllarMti tu on 31.1.1 ,., 

Total number Number of PerceIltap 
of matterl rcpJi. MDt or repll. 
railed. to Memben MDt to tbe 

cf copl. Memberl 
eDdonecl bytbe 
to Lok &abba MIDiiten 
Secretariat. 

Firat Seulon 61 61 JOO 
Second SeuioD 351 345 9 •• 3 
Third SOISioD 158 152 96.2 
Fourth SeuioD 150 145 96.6 
Fifth Seuion 330 304 92.1 
Sixth Seallon 149 135 90.1 
SevcDth SolIton 178 160 n.' 
Ei,hth SeuloD 341 276 81.0 
(Plrt I) 
Elahlh SoI.ion 147 123 13.7 
(Part II) 
Ninth Seuloa 178 135 75 •• 
Tenth SeaiOD 362 247 68.2 
EleveDth SeuIOD IH U 62.0 
Twelfth Seaion 180 75 41.9 
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210 STATEMENT SROWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

BusiDell 

.(tjJ'OUilN\tJ!N'r ",.IONS 

BILLS 

(a) GoveniMebf Itttl. 

(b) PrivaW MeMtllrl' Bill 

BUDGETs 

(a) General Budlet 

(b) Budiet in'respect of States ullller 
President'l rule 

CALLING ATTEN'R&N NOTICES (Rule 197) 

~  

(a> Halr-an.Hour Discussions (Rule 55) 

(b) Short duration Discussions (Rule 193) 

MA1'T'I!llS UNDER RULE 377 

MO'JI9N UNDER RULE 388 

QUBS'JJONS 

RESOLUTIONS 

(al St.tutory ResoiutioDS 

(b) Private Members' ResoJutloDi 

STATEMENTS (Rule 372) 

OTHER MATTERS such as Oath or Affirmation, 

Paper. laid on the Table. Obituary References, 
Que!tions of Privileaes, Points of Order, 
Personal Exp'anations etc. 

Time Percentaae to 
takeD tbe total tlmo 

term 

Ho Mo 

3 44 VI 

56 46 36.5 

5 03 3.2 

5 20 304 

5 18 '.4 

8 46 5.1 

41 lot 

24 55 L&G 

4 27 ·201 

0 01 

17 50 11.) 

8 16 5.3 

4 59 3.2 

51 1.2 

6 28 4.2 

15' 25 100.0 

Akashdeep Printers 20, Daryaganj, New Delhi· I 10 002. 
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